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FLIGHT OF INDUSTRIES FROM
WEesST BENGAL

1857. SHRI J. K. MONDAL : Wil
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS
be pleased to state :

(a) the names of the companies which
have shifted their head-offices from Howrah
and Calcutta and Burdwan Districts of
West Bengal during the period from 1st
June to 31st October, 1967;

(b) the total capital outlay involved; and

(c) the steps Government propose to take
to check the flight “of capital from West
Bengal on account of labour unrest in that
State?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED) : (a) and’
(b). According to the latest available in-
formation two companies., viz., P, H.
Periwal Brothers Limited, and Meenaxi
Wire Industries (Assam) Limited, have trans-
ferred their registered offices from Calcutta
to other States during the period from 1st
June to 31st October, 1967. Two more
companies viz,, Rallis India Limited and ,
Rank Film Distributors of India Limited,
have also made application to the High
Court, Calcutta for an order to be allowed
to transfer their registered offices from Cal-





